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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Monday, 24 February 2020 / 05 Phalgun 1941 (Saka)

Sh. Shoaib Igbal, Hon’ble Speaker pro tem-in-Chair
NATIONAL SONG (VANDE MATARAM)

Observance of Silence :
Being the First sitting of the Seventh Legislative Assembly of NCT of Delhi constituted
after the General Election held in February, 2020, the Members observed two minutes
silence to mark the solemnity of the occasion.
Papers Laid on The Table :
Secretary, Legislative Assembly laid a copy of the Notification No. 308/DL-LA/2020
dated 12" February, 2020 issued by the Election Commission of India regarding the
results of the General Election to the Legislative Assembly of the National Capital
Territory of Delhi held on the 08" February, 2020.
Oath or Affirmation
Members made/subscribed to Oath as under, signed the Roll of Members and assumed
their seats in the House.

OATH
Hindi 61
English 01
Urdu 03
Punjabi 01

Maithili 02
The Chair adjourned the House upto 2:00 PM for Lunch-Break.

House reassembled.
Hon’ble Speaker pro tem -in-Chair.
Election of the Speaker:
1. Shri Manish Sisodia, Hon’ble Deputy Chief Minister moved the following motion:
“That, Shri Ram Niwas Goel, a Member of this House be chosen as the Speaker of
this House.”
Shri Kuldeep Kumar, Member seconded the Motion.
2. Shri Dinesh Mohaniya, Member moved the following motion:
“That, Shri Ram Niwas Goel, a Member of this House be chosen as the Speaker of
this House.”
Shri S.K. Bagga, Member seconded the Motion.

The Motion moved by Shri Manish Sisodia , Hon’ble Dy. Chief Minister and seconded
by Shri Kuldeep Kumar was put to vote and adopted by voice-vote in an unanimous
manner.
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The Chair stated that the first Motion has been carried, therefore, the other Motions need
not be taken up for consideration as per sub — Rule (4) of Rule — 8 of ‘Rules of
Procedure and Conduct of Business in the House’.

The Speaker pro tem announced that Shri Ram Niwas Goel has been elected as the
Speaker of the Legislative Assembly.

He requested Shri Arvind Kejriwal, Hon’ble Chief Minister and Sh. Ramvir Singh
Bidhuri, Hon’ble Member to escort the newly elected Speaker to the Chair.

Shri Ram Niwas Goel, Hon’ble Speaker in Chair.

The following Members congratulated Shri Ram Niwas Goel on his election as Speaker :
I.  Sh. Arvind Kejriwal, Hon’ble Chief Minister
II. ~ Sh. Ramvir Singh Bidhuri
1. Sh. Somnath Bharti
IV.  Ms. Bhavna Gaur
V.  Ms. Rakhi Birla
VI.  Sh. Manish Sisodia, Hon’ble Deputy Chief Minister
VII.  Sh. Mohan Singh Bisht
VIII.  Sh. Saurabh Bharadwaj
Hon’ble Speaker thanked all the Members of the House for electing him as Speaker and
assured to conduct the proceedings of the House judiciously and impartially.

Hon’ble Speaker announced 26™ February, 2020 as the date for election of Hon’ble
Deputy Speaker and informed the House that the Notice of Motion for election of
Hon’ble Deputy Speaker be submitted by noon of 25" February, 2020.

Hon’ble Speaker also informed the House of the Hon’ble Lieutenant Governor, Address
on 25" February, 2020 at 2.00 PM and requested Hon’ble Member to be seated by 1.50
PM for which no Quorum Bell will be rung.

The Chair adjourned the House upto 02.00 PM on Tuesday, 25" February, 2020.

C. Velmurugan

24™ February, 2020 Secretary
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